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PROGRESS REPORT (JANUARY' 2023 to APRIL' 2024) ON SOLID WASTE AND 

LIQUID WASTE MANAGEMENT OF JHARKHAND STATE IN COMPLIANCE OF 

THE HON'BLE NGT ORDER VIDE O.A. NO. 606/2018, Dated-19.01.2023 and 

18.05.2023 AND IN I.A NO. 163/2021 OF O.A. NO. 606/2018, Dated-08.04.2024. 

Status of solid waste and liquid waste management and handling in the state has been 

monitored directly by the Hon'ble NGT under its Original Application 606 of 2018. 

The said matter of Hon'ble National Green Tribunal in O.A. No. 606/2018 

(Compliance of Municipal Solid Waste Management Rules, 2016 and other Environmental 

Issues) relates to the issues of solid as well as liquid waste management and is being 

monitored by the Chief Secretary, GoJ. Two orders were passed by Hon'ble Tribunal on 

18.05.2023; one order is in general for all the States/UTs and other order dated 19.01.2023 

was specifically for Jharkhand. The directions issued are as follows: 

A. Directions issued by the Tribunal on May 18, 2023, in a general order applicable to 
all States and UTs 

Para 26.: Levy of compensation for past violations 

The Tribunal directed that acknowledged gaps in solid and liquid waste 

generation and treatment are required to be addressed speedily for protection 

of environment. The Tribunal determined compensation on 'Polluter Pays' 

principle for gaps in existence beyond the laid down timelines on the scale of 

Rs. 2 Crore per MLD for gap in respect of liquid waste and Rs. 300 per MT 

for gap in respect of legacy waste. 

For Jharkhand, amount as per the undertaking to ring fence has been 

worked out as 1114 Crores. 

Para 31: With regard to solid waste management 

The Tribunal noted that unless adequate waste processing facilities are set up; 

the legacy waste will keep mounting and occupy huge area of land. It is source 

of degradation of environment, threat to human health and has potential for 

fires and explosions. Quality of compost has to meet standards and 

rejects/residue emerging out from waste processing facilities and compost 
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needs to be properly routed to end users with due authorization. The Tribunal 

emphasized need for setting up of decentralized waste processing plants and 

standardizing plants for compost for rural areas and empanelling the service 

providers. 

With regard .to sewage management 

The Tribunal noted that installed treatment capacities have not been fully 

utilized and treated sewage is discharged without putting to secondary uses. 

Tribunal flagged need for adopting low-cost options like oxidation ponds for 

towns having population less than one lakh and utilizing treated sewage for 

irrigation and pisciculture. 

Para 34: The Tribunal directed the Chief Secretaries of all the States/UTs to file further 

progress reports every six months to be taken up by the Tribunal for further consideration, 

if necessary, the proceedings stand concluded for the time being, subject to compliance 

being further monitored, if necessary. 

• In respect of Jharkhand; two orders dated 19.01.2023 and 18.05.2023 are being to be 

referred for compliance. 

B. Directions issued by the Tribunal in I.A NO. 163/2021 of O.A. NO. 606/2018, Dated -
08.04.2024 

Para 5: The Tribunal has noticed that the compliance report on different issues has not 

been filed by the State of Kerala in a systematic manner. Hence, we direct that in the 

forthcoming reports, the State of Kerala in addition to the other information, will also 

disclose the information in the following tabulated form. 

• In respect of Jharkhand, the State has prepared the report in the form.at as desired by 

the Hon'ble NGT for management of solid and liquid waste in the urban areas along 

with the details pertaining to the disposal of waste in the rural areas has also been 

enclosed. 
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C. Directions issued by the Tribunal in its order dated 19.01.2023 for the State of 
Jharkhand: 

Conclusion made by the Tribunal and passed vide order dated 19.01.2023 for the State 

of Jharkhand. 

Para 58: We hope in the light of interaction with the Chief Secretary, the State of 

Jharkhand will take further measures in the matter by innovative approach and stringent 

monitoring, ensuring that gaps in solid (unprocesse_d 924 TPD and 31.25 lakh tones of 

legacy waste) and liquid waste (328.26 MLD) generation and treatment are bridged at the 

earliest, shortening the proposed timelines, adopting alternative/interim measures to the 

extent and wherever found viable. Restoration plans need to be executed at the earliest 

simultaneously in all districts/cities/ towns/ villages in a time bound manner without 

further delay. Compliance be ensured by Chief Secretary. 

Para 61: Reasons for not levying compensation on State of Jharkhand 

The Chief Secretary Jharkhand fairly accepts that there is gap of about 330 MLD in 

sewage generation and treatment and legacy waste of 32 Lakh MT. In normal 

circumstances, the State would be liable to pay compensation of about Rs. 750 crores at 

the scale of compensation fixed in other States. However, it is stated in Jharkhand higher 

amount stands allocated and Rs.1114 crores will be soon be credited to a separate ring­

fenced account for the purpose. 

1. REPORT ON STATUS OF COMPLIANCE IN LIGHT OF THE DIRECTIONS 

ISSUED BY HON'BLE NATIONAL GREEN TRIBUNAL (P.B): 

• For compliance of the Order of Hon'ble National Green Tribunal passed in O.A 

606/2018, Jharkhand State Urban Sanitation Policy, 2018 has been framed and 

notified on 06.09.2018 by the Government of Jharkhand to provide effective legal 

framework for compliance of (he Solid Waste Management Rules, 2016. In 

compliance with Solid Waste Management · Rules, 2016, the State Government has 

already formed a State Level Committee and State Level Advisory Body under the 

Chairmanship of the Chief Secretary and Secretary, Urban Development Department 

respectively for proper implementation of Solid Waste Management Rules, 2016. A 
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District Environment Committee has also been constituted in all the 24 districts under 

the chairmanship of the District Magistrate & Collector to ensure the compliance. 

• The State has given due importance to Municipal Solid Waste and Sewage 

Management in Jharkhand. Jharkhand urban area declared Open Defecation Free 

(ODF) on 2nd Oct. 2017 and Open Defecation Free Plus (ODF+) by January 2020. 

Also, Jamshedpur, Bundu, Rajmahal & Sahibganj are certified as ODF++. 

Sensitizing the public on the need for scientific waste management is being done 

through various awareness programmes and interaction meetings at various levels. 

• As a result of continuous monitoring at various level, the state has been conferred the 

following awards: 

Year Awards 

2017 Two ULBs (Chas & Jamshedpur) awarded as Cleanest City. 

2018 • Swachh Survekshan 2018: Jharkhand awarded as Best 

Performing State No. 1 
• Five ULBs awarded in different categories Giridih & Ranchi 

(Feedback), Bundu (Cleanest City), Pakur (Best Practices), 

Chaibasa (SWM) 

2019 • Swachh Survekshan 2019: Jharkhand awarded as Best 

Performing State No. 2 

• Eight ULBs (Ranchi, Phushro, Chakradharpur, Gumla, Chatra, 

Pakur, Sahebganj and Rajmahal) awarded in different 

categories. 

2020 • Swachh Survekshan 2020: Jharkhand awarded as Best 

Performing State No. 1 (category <100 ULBs) 

• Four ULBs (Jamshedpur, Madhupur, Khunti & Jugsalai) 

awarded in different categories. 

2021 Swachh Survekshan 2021: Jharkhand awarded as Best 

Performing State No. 1 (<100 ULBs) 

Jugsalai awarded in citizen feedback category. 

• Safai Mitra Suraksha Challenge 2021: Jamshedpur achieved 2nd 

rank (3 - 10 Lakh) 

2022 Swachh Survekshan 2022: Jharkhand awarded as Best 

Performing State No. 2 (<100 ULBs) 

Bundu & Chaibasa awarded in citizen feedback category. 

2023 Swachh Survekshan 2023: Bundu & Jamshedpur awarded in 

different category. 

The status of compliance of the orders of Hon'ble NGT w.r.t. Solid Waste Management and 

Liquid Waste Management in Jharkhand is given below: 

1 
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v~ 
1.1.SOLID WASTE MANAGEMENT 

1.1.a. Solid waste management in urban areas: Municipal solid waste quantification 

survey was done during 2022-23 for 49 Urban Local Bodies where population is 73,88,032 

and estimated waste generation was 2258 TPD. Accordingly, 2033 TPD of waste is being 

collected and processed in 49 ULBs. The local governments are primarily responsible for 

waste management within their jurisdictions. The State government facilitates their efforts 

through policy interventions, monitoring, coordination and technical support with various 

stakeholders in the waste management sector. The infrastructure for solid waste management 

created in urban local bodies is being co-used by the adjacent rural areas also. In compliance 

with the directives of the Hon'ble National Green Tribunal (NGT), we are pleased to report 

our Solid waste management efforts. The ULB wise waste generation and characterization 

status of the state is enclosed herewith as Annexure-1. 

The State is also exploring novel forms of technology particularly "waste to energy" as a 

part of its efforts to manage the solid waste in the Municipal towns. A team comprising of the 

officials from Jharkhand State Pollution Control Board has visited CMERI, Durgapur to 

understand the techno-commercial feasibility of Community Based Solid Waste 

Management. Further the State Government officers have planned to visit Indore City as well 

as Patiala District of Punjab for exposure of success story on Solid Waste & Liquid Waste 

Management. Other scopes such as setting up Material Recovery Facility (MRF) across the 

cities to further sort the dry waste for value recycling. Engaging information waste collectors 

in door step collection of waste and also as work force at MRFs, Wet waste processing close 

to the source of waste generation to reduce the cost of transportation and need for landfill 

space, Setting of more RDF processing facilities to process combustible, non-recyclable 

waste to produce high quality of waste derived fuel which can be used by Cement' Kilns or 

other industries using coal are also being explored by the state government in consultation 

with State Pollution Control Board. 

I. Non-Biodegradable Waste Management: 

All the 49 Urban Local Bodies have instituted door to door collection of from both 

households and from other waste generating institutions. The route plan to cover all doorsteps 

in each and every ward is worked upon by the concerned authority of ULBs with the help of 

ward representatives. The segregated wastes are stored separately in separate containers and 

are transferred to their vehicles for transportation to the designated segregation facility. After 
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. · t d ute the transfer of the wet waste to the completion of waste collection from the des1gna e ro , 
linked vehicle for transportation to the designated Solid WaSte Processing Facilities/MRF 
Centres. The Segregation Facility are operated and maintained under the supervision of 
respective Urban Local Bodies (ULBs). The workers further segregate the collected non­
biodegradable wastes into various categories as per market demand of local recyclers. 25 
Integrated SWM Projects covering 30 ULBs sanctioned under SBM 1.0. and 01 Integrated 
SWM Project (Sahebganj and Rajmahal Cluster) is taken under State Fund. Also, another 17 
SWM projects covering 17 ULBs have been sanctioned under SBM 2.0. 

All 26 projects under SBM 1.0 and State Fund are awarded out of which 09 SWM 
plants have been completed. The details pertaining to the MRF facilities has been tabulated 

below: 

Table 2: Details on ULB wise Non-biodegradable Waste Management Facility4 

SI. NameofULB DRY / RDF Facility 
No. 

MRF Plant Through 
(TPD) Recyclers 

(TPD) 
1 BUNDUNAGARPANCHAYAT 10.00 -
2 CHAKULIA NA GAR PAN CHAY AT 10.00 -
3 DEOGHAR MUNICIPAL CORPORATION 60.00 -
4 GIRIDIH NAGAR NIGAM 20.00 -
5 GODDANAGARPARISHAD 10.00 -
6 JHUMRITILAIY A NAGAR PARISHAD 14.00 -
7 KODERMA NA GAR PAN CHAY AT 6.00 -
8 KHUNTINAGARPANCHAYAT 10.00 -
9 MIHIJHAM NAGAR P ARISHAD - 3.00 

10 P AKUR NA GAR P ARISHAD 10.00 -
11 RANCHI MUNICIPAL CORPORATION 140.00 40.00 
12 CHAIBASA NAGAR P ARISHAD - 10.50 
13 CHIRKUNDA NA GAR P ARISHAD - 8.00 
14 DHANBAD MUNICIPAL CORPORATION - 80.00 
15 GARHW A NA GAR P ARISHAD - 1.00 
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,~ 
16 HAZARIBAGH NAGAR NIGAM - 21.54 

17 LATEHARNAGARPANCHAYAT - 5.00 

18 LOHARDAGANAGARPARISHAD - 5.00 

19 MADHUPUR NAGAR P ARISHAD - 2.50 

20 SAHIBGANJ NA GAR P ARISHAD - 2.00 

21 RAJMAHALNAGARPANCHAYAT - 1.00 

22 SIMD EGA NAGAR P ARISHAD - 3.00 

23 CHAS MUNICIPAL CORPORATION - 10.00 

24 JAMTARA NAGAR PAN CHA YAT - 4.00 

25 SARAIKELA NA GAR PAN CHAY AT - 3.00 

26 ADITY APUR MUNICIPAL CORPORATION - 2.00 

27 JAMSHEDPUR(NAC) 56.00 -
28 MANGO NAGAR NIGAM - 20.00 

29 JUGSALAINAGARPARISHAD - 4.50 

30 BASUKINATH NA GAR PAN CHAY AT - 1.00 

31 GUMLA NA GAR P ARISHAD - 4.50 

32 MEDININAGAR NAGAR NIGAM - 2.00 

33 RAMGARH NAGAR PARISHAD - 6.20 

Total 346 240 

2. Biodegradable Waste Management: 

In the State, 09 Integrated SWM plants have been completed & 01 Bio-CNG plant 

constructed at Ranchi under CSR. Biodegradable waste is managed in centralised manner in 

1 O SWM Plants covering 11 ULBs (Bundu, Chakulia, Deoghar, Giridih, Godda, Jhumritilaya, 

Koderma, Khunti, Pakur, Mihijam & Ranchi) and 22 ULBs are using decentralized methods. 

These Waste Processing Facilities are equipped to process both Wet and Dry waste. For bio­

degradable waste Pit Composting/Wind-Row Composting technique is used. All the facilities 

are equipped with allied machineries and skilled manpower to ensure proper Solid Waste 

processing. Each of these plants have dedicated mechanism to deal with biodegradable waste. 

Details of typical Solid Waste Processing Facilities is enclosed as Annexure-11 and 

photographs of Waste Management Facilities have been enclosed as Annexure -II (a) 
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Table 3: (a) Details on Biodegradable Waste Management Facility 

Particulars Organic material (Wet Waste) 

Compost Bio-methanation Pit Composting/ 

Plant 
Windrow 

Capacity Installed 341 178 584 

(TPD) 

Processing Capacity 253 43 540 

(TPD) 

Table 3: (b) Details pertaining to the Biodegradable Processing facilities 

Method of Treatment in the ULB (in 
TPD) 

SI. No. Name ofULB Pit 
Compost Bio- Composting 
Plant methanation /Windrow 

1 
ADITY APUR MUNICIPAL 
CORPORATION - - 9.00 

2 
BASUKINATH NAGAR 
PANCHAYAT - - 1.00 

3 
BUNDUNAGAR 
PANCHAYAT 

11.00 4.00 

4 
CHAIBASA NAGAR 
PARISHAD - - 7.50 

5 
CHAKULIA NAGAR 

15.00 
PANCHAYAT - -

6 
CHAS MUNICIPAL 
CORPORATION 

- - 16.00 

7 
CHIRKUNDA NAGAR 
PARISHAD - - 11.50 

8 
DEOGHAR MUNICIPAL 

100.00 
CORPORATION - -

9 
DHANBAD MUNICIPAL 
CORPORATION - - 164.00 

10 GIRIDIH NAGAR NIGAM 26.00 14.00 -
11 GOD DA NA GAR P ARISHAD 10.00 5.00 -
12 GUMLANAGARPARISHAD - - 4.50 

13 
HAZARIBAGH NAGAR 
NIGAM - - 16.00 

14 JAMSHEDPUR(NAC) 124.00 - -
15 

JHUMRITILAIY A NA GAR 
20.00 PARISHAD - -

16 JUGSALAI NAGAR 
PARISHAD - - 12.00 

17 KHUNTI NAGAR 10.00 5.00 -
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, 
PANCHAYAT 

18 KODERMA NAGAR 
10.00 PANCHAYAT - -

19 LATEHAR NAGAR 
5.50 PANCHAYAT 

- -

20 LOHARDAGA NAGAR 
11.00 PARISHAD - -

21 MADHUPUR NAGAR 
4.00 PARISHAD - -

22 MANGO NAGAR NIGAM - - 45.00 

23 MEDININAGAR NAGAR 
3.00 NIGAM - -

24 MIHIJHAM NAGAR 
6.00 PARISHAD - -

25 P AKUR NA GAR P ARISHAD 15.00 - -
26 RAJMAHAL NAGAR 

2.00 PANCHAYAT - -

27 
RAMGARH NAGAR 

12.00 PARISHAD - -

28 RANCHI MUNICIPAL 
150.00 240.00 CORPORATION -

29 
SAHIBGANJ NAGAR 

6.00 PARISHAD - -

30 
SARAIKELA NAGAR 

4.80 PANCHAYAT - -

31 
SIMDEGA NAGAR 

3.00 PARISHAD - -

Total 341 178 584 
. . 

II. Legacy Waste Management in the State: 

Out of a total of 34,26,615 MT of legacy waste as identified by Hon'ble NGT for 

remediation, 4 legacy waste sites ha_ve already been remediated in Bundu, Chas & 

Chirkunda in accordance with guidelines/SOPs laid <iown by CPCB and expeditious 

execution of the remediation works. The ULBs wise· details on the identified legacy 

waste dump_site along with earmarked budget h~s been enclosed herewith as 

Annexure III. The DPR for legacy waste treatment is b'eing modelled along the 

concept of bioremediation of the capped land fill site and its reclamation thereafter 

through raising plantations. 

Status on management of Legacy Waste Dumpsite 

1. Total No of identified dumpsites: 29 

ii. Work Approved: 29 

iii. Dumpsite cleared: 04 
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lV. 

V. 

Vl. 

vii. 

No. of Dumpsites at which biomining commenced: 1 O 

Work Awarded (With Integrated SWM Project): 03 

Work Started (Under Tender Stage): 09 

Work A warding Stage: 03 

Legacy Dumpsite work is taken up for remediation in IO ULBs (Mihijam, 

Hazaribagh, Jamshedpur, Chaibasa, Ramgarh, Giridih, Deoghar, Ranchi, Jhumritilaya & 

Chakradharpur). Out of 29 identified sites 4 nos. are already remediated and the remaining 

dumpsites will be remediated by Feb. 2026. 

1.1.b. SOLID WASTE MANAGEMENT IN RURAL AREAS 

In rural area of Jharkhand State for biodegradable waste management, decentralized 

treatment methods such as compost pit, bio gas plants etc. are extensively adopted by 

households and community. At present the quantity of biodegradable waste generated ·are 

treated through Individual Compost, Pit Community Compost Pits, Bio-Gas Plants. Details of 

solid waste management in Rural Areas is enclosed as Annexure-IV. However, at the Gram 

Panchayat level, specialized collection units for non-biodegradable and waste material have 

been constructed for the purpose of collecting and treating waste. After .segregation at GP 

shed, inert waste is collected by rag pickers. For the purpose of processing plastic waste, 

division-level facilities of Plastic Waste Management units are built and for final disposal of 

waste, some of the initiatives being followed are: 

• Organic fertilizers are used in agricultural field. 

• After processing of the single use plastic, it is planned to be used during road 

construction and cement factory. 

• To start with, meeting has already been conducted with RCD Rural and RCD 

Urban for utilization of processed plastic waste. 

Table 4: Details pertaining to the Biodegradable Waste Management in Rural Areas 

Works Schemes Completed Ongoing Fund Utilised in Total 
at F.Y. F.Y. (in Lacs) Expenditu 

2022-23 2023-24 2022-23 2023-24 re (in 
Lacs.) 

Compost pit for 366 400 372 38.24 46.88 85.12 
individual 

Compost pit for 36 90 12 1.92 2.33 4.25 
community 
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NADEP Compost 13763 12611 10317 530.65 517.61 1048.26 
Structure for 
individual 

NADEP Compost 117 116 87 2.2 1.19 3.39 
Structure for 
community 

Vermi-composting 11118 9939 6812 447.57 489.55 937.12 
Structure for 
individual 

Vermi-composting 41 82 30 0.85 1 1.85 
Structure for 
community 

• 21 nos. of Gobardhan Scheme/ Y ojana is under operation and 19 nos. under construction 

ofbio-gas plants under Gobardhan Scheme/ Yojana 

• 223 Sanitary Napkins Vending Machine installed at Government Educational Centres 

under SBM(G) and 232 incinerators has been installed for sound disposal of sanitary 

napkins. 

• 14 PWMU unit have been constructed at district level and will be functional shortly. 

Accordingly, liaising will be made with the cement factory. 

Thie 5: Details pertaining to the Other Waste Management in Rural Areas 

S.No. Facilities (As per PHED) Units 

1. Open defecation System 42,13,773 (Phase-I (FY.2014-2019)) 

6,03,032 (Phase-II (FY.2020-2025) 

2. Plastic Waste Management 39 (Under Construction) 

64 (Proposed) 

14 (Completed) 
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2.1.LIQUID WASTE MANAGEMENT 
1.2.a. LIQUID WASTE MANAGEMENT IN URBAN AREAS: 

In Jharkhand, 473 MLD sewage is generated in 49 Urban Local Bodies, which 
is 80% of the total water supply, for Ranchi Municipal Corporation @80 Liters/per 
capita/per day (approx.) and for remaining 48 ULBs water supply is@ 80 Liters/per 
capita/per day (LPCD). * Details pertaining to the liquid waste management 1s 

enclosed as Annexure-V. 

Table 5: Details of Sewage Treatment Plant in Urban Areas 

Total Sewage Generation in Urban areas 473MLD 

Total Treatment Facility Operationalized/ 153.96 MLD 

Constructed 

Existing Gap 319.04 MLD 
To mitigate the gap of319.04 MLD, the State has • 5 STPs of 335 MLD are under 
taken the following projects construction: 

a. 26 MLD at Adityapur MC 

and work shall be 

completed by Dec. 2024. 

b. 3 7. MLD at Ranchi MC and 

work shall be completed by 

Aug. 2024. 

C. 14 MLD at Phusro NP and 

work shall be completed by 

Sept. 2025. 

d. 40 MLD at Ramgarh NP 

and work shall be 

completed by March 2026. 

e. 192 MLD at Dhanbad MC 

which is under process. 

* As per CPHEEO Guidelines Sewage generation is 80% of the total water supply (where 
water supply is 80 LPCD) 
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Table 5.a. Existing no. of STPs and Treatment Capacity (in MLD)· . 
S.No. Location No. of Capacity Total A Compliance 

STP inMLD Status of STP 
with old 

1 Ranchi 
dischar2e norms 

8 13MLD Complying 
2 Sahibganj 2 12MLD 44.5 MLD Complying 
3 Rajmahal 1 3.5 MLD Complying 
4 Ranchi Smart City (ABD 1 16MLD Complying 

Area) 
5 Ranchi (Township) 3 4.8MLD 109.46 Complying 
6 Jamshedpur 3 71.22 MLD Complying 

MLD 
7 Bokaro 5 32.8 MLD Complying 
8 Dhanbad 14 0.64MLD Complying 
Total B 37 153.96 153.96 

MLD MLD 

Table 5.b. Details of each existing STPs/Septage in the State. 

No. Location Existing STI Operational Compliance Status of STP 
Capacity Status 

Septa!e 
1 Giridih Municipal 0.052 MLD Yes Yes 

Corporation 

Table 5. c. Executable and Time bound plan Completion of STP 

No. Location Capacity of Physical Completion Remarks 
the plant Progress Timeline 
inMLD in% 

STPs 
1 Adityapur MC 36MLD 69% December 2024 

2 Ranchi MC 37MLD 81% August 2024 

3 Phusro NP 14MLD - September 2025 

4 RamgarhNP 40MLD - March2026 

5 DhanbadMC 192 MLD - Financial Bid 
evaluation IS under 
progress 

Septage 
1 DeogharMC 0.101 MLD 74% Sept2024 

2 Hazaribagh 0.064MLD 77% July 2024 

MC 
3 Chas MC 0.089MLD - July 2025 

.. Note: MC-Mumc1pal Corporat10n, NP-Nagar Panshad, NPn-Nagar Panchayat 
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a e . . e a1 
Under DPR Stage/ 

f ed STPs in State of Jbarkhand 
T bl 5 d D t ·1s o propos 

Status of Project (at 
No. Location Capacity of the 

Tendering/ Work to be Awarded) STP proposed 
inMLD 

Inception report submitted/received for . "Ran~hi 1 Ranchi 265 MLD 
Sewerage and Drainage (2006) mcludmg 
integration of existing/ongoing sewerage schemes 
(Ranchi Sewera~e Zone- 1). 

2 Mango 24.8MLD Project is under Administrative Approval. 

3 Jamshedpur 1.2MLD 
0.2MLD 
44MLD Proposed 
0.05LD 

A status report on l&D Infrastructure and treatment System projects (total 30 nos. STPs) proposed 

is enclosed as Annexure-VI. 

1.2.c. FAECAL SLUDGE AND SEPTAGE MANAGEMENT: 

34 FSTPs in 36 ULBs of capacity of 475 KLD are taken up with technical assistance. An 

amount of Rs. 27.02 Cr. has been allocated from the State Fund and Rs. 113 Cr. has 

been approved under 15th FC for the 25 ULBs. Summary of Faecal Sludge Management 

in 49 ULBs has been enclosed as Annexure VII: 

• Two FSTPs at Bundu Nagar Panchyat (0.006 MLD) and Chirkunda Nagar Parisad 

(0.012 MLD) are already operational 

• Two FSTP with a capacity of 0.014 MLD will be operational at Gumla NP & 

Simdega NP from August, 2024 and one FSTP of capacity of 0.006 MLD will be 

made operation by October 2024 

With respect to the Liquid Waste Management sector, STPs at Sahibganj Nagar Paishad 

(12 MLD), Rajmahal Nagar Panchayat (3.5 MLD), Dhanbad (0.64 MLD), Bokaro (32.8 

MLD), Ranchi Zone (10 MLD) & Jamshedpur (60 MLD by JUSCO) are in operational 

stage and STP at Ranchi Smart City Zone-I has been completed and ready for trial run. 

In addition to the above, 03 nos. of STP projects are under construction stage, some 

tenders for STP are under final stage, 02 STP projects are under tender stage and 

technical sanction for O I STP at Medini Nagar Municipal Corporation has been awarded. 
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1/ 
e . 

eta1 s of Existing FSTPs No. 
. 

Location 
Existing STI Capacity Being Operational Compliance 

FSTPs Capacity Utilized Status of STP Status of STP 

Tabl 6 D ·1 

1. BunduNagar 
Panchayat 

0.006MLD 60% Yes Yes 

2. Chirkunda Nagar 0.012 MLD 25% Yes Yes 
Parishad 

Table 6: Details of Under Construction FSTPs 
No. Location Capacity of Physical Status of l&D Completion 

the plant Progress or House Timeline 
inMLD in% sewer 

FSTPs 
connec(ions 

1 GwnlaNP 0.008 MLD 90% - August 2024 
2 SimdegaNP 0.006MLD 87% - August 2024 
3 Chakuliya NPn 0.006MLD 45% - October 2024 
4 Manjhiaon NPn 0.006MLD - - Work awarded 
5 Mango MC 0.006MLD - - Work awarded 
6 Lohardaga NP 0.030MLD - - Work awarded 

1.2.c. LIQUID WASTE MANAGEMENT IN RURAL AREAS 

Grey water management: A total of six types of designed estimate of soak pit have 

been provided to the districts by the SBMG for grey water management. The State of 

Jharkhand has so far spent 3025.15 lakhs on building 7421 soak pits, while 72457 have 

already been finished. The information regarding waste management in rural areas is 

enclosed as Annexure-VIII. 

Table 7: Details on ODF Plus Villages 

ODF Plus Villages with Star Rating 

Aspiring (I Star) Rising (III Star) Model (V Star) Total ODF Plus 
Village 

22,559 1,173 1,334 25,066 

Furthermore, some of the initiative taken by the Drinking Water & Sanitation Department 

in co-ordination with the Panchayati Raj & Rural Development Department for the waste 

management such as arrangement of collection/transportation of plastic waste to the 

appropriate waste processing facility to be done in all villages, Segregation-cum-Storage 
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Shed as per the quantity of waste generated at cluster level, Feasibility of conStrocting 

· b dh h me of SBM-G in each District is additional Bio-methanation plant under the Go ar an sc e 

b · k d d c ·t /I d' 'd 1 Soak. Pits must be constructed to cover all the emg wor e out an ommum y n 1v1 ua 

remaining Households and Retrofitting of single pit into twin pit under various schemes. In 

addition of the funds committed by the State, the Drinking Water & Sanitation Department in 

co-ordination with the other Department has spent an amount of Rs. 1201.45 Lacs in Fy-

2024-25 under SBM-G scheme for management of solid and liquid waste in the villages of24 

districts of Jharkhand 

Fina 
ncial 
Year 

2022 
-23 

2023 
-24 

2024 
-25 

Table 7: Details on Fund Spent under SBM-G scheme for management of solid & 

liquid waste in Villages. 

Budget Fund Released By Gol Fund Utilised (In Rs.) Remarks 
Outlay (in Rs.) 

Centre Stat Total Centre State Total UC 
Share e Share Share 

Sha 
re 

10000.0 5944.2 384 9790.4 10853. 7235. 18089.13 Total Utilised 
0 8 6.19 7 48 65 Funds incl. 

20380.0 6058.7 415 10214. 12581. 8387. 20968.55 
previous FY 
amount 

0 9 5.86 65 13 42 

25000.0 0.00 0.00 612.87 408.5 1021.45 
0 8 

Some photographs of the waste processing facilities, I.E.C. activities and training 

conducted at various districts are attached as Annexure-IX 

3. Details Pertaining to Ring Fenced Account 

Summarizing the essential details, it is stated that the sum committed to the Hon'ble 

NGT by the State Government has been complied in as much as a total sum Rs 1114 Crores 

have been committed in an irrevocable manner for solid and liquid waste management in the 

State. The details of the financial status have been attached as an Annexure X. 

Fund expenditure details for Urban: For Solid Waste Management, a total of 229 Cr. 

amount from state has been committed for the 2022-2023 fiscal year by Swachh Bharat 

Mission (139.00 Cr) and 15th Finance Commission Grants (90.00 Cr). Of this amount, 

143.17 Cr. were spent by November 2023 and 38.25 Cr. had been used by April 2024, 

however, the remaining fund available for solid waste management is 47.58 Cr. 
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Regarding Liquid Waste Management, 675 Cr. were allocated for the fiscal year 

2022-2023 from various schemes, including State fund, AMRUT, SPMG (Namami Gange), 

and 15th Finance Commission Grants. Of these, 141.88 Cr. were spent in 2023, 41.60 crore 

had been spent by April 2024, and approximately 491.52 Cr. were left in the account for 

further waste processing and management. There is a total of 539.10 Cr. remaining in the 

ring-fenced account to cover the gaps for solid and liquid waste management. 

Fund expenditure details for Rural: Under the MGNREGA Scheme and the 15th Finance 

Commission, funds were committed for solid waste management in rural areas for the fiscal 

years 2022-2023 of 39.10 Cr. and 51.00 Cr. For the fiscal year 2022-2023, a total of 90.10 

Cr. was awarded. However, for liquid waste management, a total of 119.90 Cr. was allocated 

under abovementioned scheme. 

4. ACTION TAKEN BY THE STATE 

• In compliance of the directions of the Hon'ble National Green Tribunal contained in 

Order dated 16.01.2019 in OA No. 606/2018, the Government of Jharkhand has 

already constituted a State Level Committee under the Chairmanship of Chief 

Secretary, Government of Jharkhand vide Memorandum dated 05.02.2019. The 

Committee has all concerned Departments as members, including Urban 

Development & Housing Department, Rural Development Department, Environment, 

Forest & Climate Change Department, Industries Department, Drinking Water & 

Sanitation Department, Panchayati Raj Department, Jharkhand State Pollution 

Control Board. 

• Further, in compliance with the direction of the Hon'ble NGT, the meeting of the 

State Level Committee is being conducted on regular basis to ensure close 

monitoring. The meetings have been attended by all members. 

Besides the District Magistrate & Collectors also attend the meeting from 

respective Districts through video-conferencing. In all the meetings, a comprehensive 

review of all aspects of environment/ pollution related issues, including Solid Waste 

Management, Bio-medical Management, Plastic Waste Management, Pollution of 

river stretches, Air Pollution, Pollution in industrial clusters, Sand Mining, 

Construction and Demolition Waste Management, Sewage Treatment, District 

Environment Plan, etc. were undertaken. 

• Further, as per directions of the Hon'ble NGT, District Environment Committee has 

been formed in all the Districts of Jharkhand. The District Environment Committee in 
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all the Districts has started functioning. DMs have been directed to conduct the 

meeting on periodic basis. Accordingly, the meetings of District Environment 

Committee for each district have been conducted on regular basis. 

• In compliance with the Direction of the Hon'ble NGT, Jharkhand State Pollution 

Control Board has organized an Orientation Programme already been conducted for 

the Divisional Forest Officers of each district preparation and implementation of 

District Environment Plan (DEP). The cont~nt of the programmes are as follows: 

► Overview of NGT Directions 

► Solid Waste Management 

► Liquid Waste Management 

► Bio-Medical Waste Management 

► E-Waste Management 

► Preparation and implementation of District Environment plan 

► Air & Water Quality Management. 

• In addition, inter departmental reviewmeetings are being conducted by the concerned 

Secretaries on regular basis: 

► Review meeting for compliance of the direction of Hon'ble NGT, Principal 

Bench New Delhi, was held on February 7, 2023 and May 16, 2023 under the 

chairmanship of Sri L. Khiangte, Additional Chief Secretary, Forest 

Environment & Climate Change Dept, Govt. of Jharkhand. 

► On October 30, 2023 another review Meeting chaired by Sri Sukhdev Singh, 

Chief Secretary, Government of Jharkhand, was held to ensure compliance 

with the directive of the Hon'ble NGT, Principal Bench New Delhi. 

► Under the direction of Smt. Vandana Dadel, Principal Secretary, Forest 

Environment & Climate Change Department, Government of Jharkhand, a 

recent review meeting was held on June 7, 2024, to ensure compliance with 

the directives issued by the Hon'ble National Green Tribunal (NGT), Principal 

Bench (PB), New Delhi. 

The copy of the Minutes of Meeting of the above said meeting has been enclosed as 

Annexure XI. 

1417



1418



1419



1420



1421



1422



1423



1424



Rajgarh

KhachrodRanchi

Ramgarh GiridihHazaribagh

Remediation Sites in ULBs 1425



Modern Processing Plants: Jharkhand

150 TPD Bio Methanization 

Plant at Ranchi

05 TPD Bio Methanization Plant 

at Godda

Modern Mechanized Transfer Stations 

at Dhanbad
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Best Practices – 
Integrated Solid Waste 
Management Project at 
Deoghar

 Approach: Single 

with integrated waste 

management on PPP 

mode

 Technology: Waste to 

Compost (Installed 

Capacity: 160 TPD )
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Best Practices– Integrated Solid Waste 
Management Project at Chakulia• Approach: Single with integrated waste 

management on PPP mode

• Technology: Waste to Compost (Installed: 

25 TPD)
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Best Practices– Integrated 

Solid Waste Management 

Project at Jhumritilaya

 Approach: Cluster 

with integrated waste 

management on PPP 

mode

 Technology: Waste to 

Compost (Installed 

Capacity : 50 TPD)
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3 R Initiatives Under Solid Waste
Management in The State

• The State aims to move toward 3R 

(Reduce-Reuse-Recycle). Some of the 

initiatives taken by the ULBs on 3R principles 

are:

➢ Ban on single-use plastic

➢ Home composting

➢ Extensive IEC activities (such as rallies, 

meetings, workshops, campaigns) 
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Nadeep in BHGY 

1 Giridih 
210.4 

2 Khunti 
209.92 

3 Latehar 
195.05 

4 Pakur 
146.25 

5 West Singhbhum 
247.7 

6 Koderma 
64.05 

7 Deoghar 
75.4 

8 Saraikella 82.2 

9 East Singhbhum 163.42 

10 Chatra 10.1 

11 Dhanbad 90.1 

12 Palamu 4.64 

Simdega 264.88 

13 Sahibgnaj' 50.75 

Total 1814.86 

, 

\.; 
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National Green Tribunal (NGT) 

07 .06.21 )2-4 -Schemes completed at F.Y Fund Utilized at F.Y(in Lakh) 
Total 

SL Works 
Ongoing 

(in lakh) 
2022-23 2023-24 2024-25 2022-23 2023-24 2024-25 1 Compost Pit for Individual 366 400 15 372 38.24 46.88 4.57 SlJ.69 

2 Compost Pit for Community 36 90 1 12 1.92 2.33 0 4 ? ... __ :) 

. 
3 NADEP Compost structure fo Individual 13763 12611 573 10317 530.65 517.61 18.13 1066.':;9 
4 NADEP Compost structure fo Community 117 116 5 87 2.2 1.19 0 " .., C:1 .... '1.:- ' 

5 Vermi Compost structure fo Individual 11118 9939 416 6812 447.57 489.55 14.77 951 R9 
6 Vemtl Compost structure fo Community 41 82 4 30 0.85 1 0 1.85 
7 Soak Pit for Individual 427 947 100 1433 27 65.16 2.62 9--l 78 
8 Soak Pit for Community 14948 9919 381 5945 201.35 148.25 0.19 3.-19 7q Total 40816 34104 1495 25008 1249.78 1271.97 40.28 2562.03 

/ 

i/ 

r1/ 
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National Green Tribunal (NGT) 

07 .Ob.202-~ 
Schemes completed at F. Y. Fund Utilized at F.Y(in Lakh) 

Total 
SI. Works 

Ongoing 
(in lakh) 2022-23 2023-24 2024-25 2022-23 2023-24 2024-25 1 C0n1post Pit for tndividual 366 400 15 372 38.24 46.88 4.57 89.6(} 

2 Compost Pit for Community 36 90 1 12 1.92 2.33 0 4 ?-__ ::, 3 NADEP Compost structure fo Individual 13763 12611 573 10317 530.65 517.61 18.13 1066.';9 
4 N ADEP Compost structure fo Community 117 116 5 87 2.2 1.19 0 3.39 
5 V emu Compost structure fo Individual 11118 9939 416 6812 447.57 489.55 14.77 951 fN 
6 Vcrmi Con,post structure fo Comn,unity 41 82 4 30 0.85 1 0 1.85 
7 Soak Pit for Individual 427 947 100 1433 27 65.16 2.62 9-l .7~ 
8 Sook Pit for Comn1unity 14948 9919 381 5945 201.35 148.25 0.19 1-l9 79 Total 40816 34104 1495 25008 1249.78 1271.97 40.28 2562.0, 

/ 

q> / 
~1/ 
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Material Recovery Facility (MRF) Status as on Date

• MRF at Dahu Village, Barwe Panchayat, 

Ormanjhi

• Blocks Covered – Ormanjhi & Angara

• Total Panchayat – 39

• Construction Completion – 15th May 2024

• Machineries Status – All orders placed, Delivery 

of Machineries will start by 15th May 2024

• Electrical Connection – Estimate and Demand of 

Rs.3,80,830 raised by JBVNL. DW&SD Ranchi 

East to release payment to JBVNL for further 

process.

• Water Connection – DW&SD Ranchi East to 

provide.

• Approach Road to be provided

• Panchayat Collection & Segregation Centres to 

be established to start door to door waste 

collection

• DW&SD to release fund to CEE for 

procurement of 2 nos of Pick-Up Vehicle

Material Recovery Facility (MRF) at Dahu Village, Ormanjhi

• Dry Waste Collected from Clean UP Drives – 200 Kgs

• Dry Waste Purchased from Informal Kabadiwalas – 3500 Kgs
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Chaibasa, (Capacity-25 Cubic Mtr.) Ranchi (Capacity-40 Cubic Mtr.)

Sahaibganj- (Capacity-25 Cubic Mtr.) Palamu (Capacity-40 Cubic Mtr.) Chatra – (Capacity -20 Cubic Mtr.)

Koderma (Capacity -30 Cubic Mtr.)

Gobar Gas Plant Under GOBARDHAN in Jharkhand

Functional Gobar Gas Plant-20 Under Construction Gobar Gas Plant-19
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Vermi Compost

Ghatshila, East Singhbhum Ratu, Ranchi
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NADEP for Composting

Sarawan Deoghar Angada Ranchi
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5

Individual House Hold Latrine 

IHHL Constructed -592972 As on 20 April 2024
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Community Sanitation Complex

CSC Constructed -1141 As on 20 April 2024
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Soak Pit for Grey Water Management

Markacho, KodermaWest Sighbhum
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Status of Capacity Building 
S.N. District Training Conducted GP Covered People Trained

1 Bokaro 48 131 1767
2 Chatra 14 111 1524
3 Deoghar 29 127 779
4 Dhanbad 59 167 2488
5 Dumka 90 178 3664
6 East Singhbhum 56 103 1376
7 Garhwa 31 155 1187
8 Giridih 14 63 404
9 Godda 33 65 707

10 Gumla 43 69 1012
11 Hazaribagh 23 109 874
12 Jamtara 20 80 704
13 Khunti 23 36 345
14 Koderma 22 129 657
15 Latehar 21 102 902
16 Lohardaga 20 45 902
17 Pakur 22 105 1361
18 Palamu 21 176 748
19 Ramgarh 14 95 605
20 Ranchi 29 130 574
21 Sahibganj 40 78 984
22 Seraikela-Kharsawan 28 77 260
23 Simdega 37 93 880
24 West Singhbhum 26 145 883

Total 763 2569 25587

Training and Capacity Development (As per PHED)1460
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Village level Plastic Storage Shed for Plastic Waste Management 

Khunti

Pakur

Lohardaga
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Vehicle for Plastic Waste Management

Vehicle Arrangement-1376 (Manual-1154 Electric-256 ) as on 20 April 2024
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Plastic Waste management Unit (PWMU) 

PWMU Constructed -06 -As on 20 April 2024 ( Garhwa, Palamu, Latehar, Dumka, Giridih, Lohardaga)
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Grey Water Management with Silt Chamber

12
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Community Mobilisation Activities

• Social Mapping for Door to Door 

Waste Collection – 6 villages. Rest 

will be covered after MCoC is over.  

• Clean-up Drives – 6 nos with waste 

recovered 200 kgs approx.  

• Green Volunteers Onboarded – 14 

(ongoing activity)
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Door to Door Sack Distribution & Community 

Mobilisation for Segregation at Source

• No of Villages Covered – 53

• No of Household with Sacks – 608

• No of Bulk Waste Generators 

Onboarded – 74

• Need of Pick-Up Van for collection 

from the BWGs and BWAs.

Field Staffs of NEEDS Distributing Sacks to Households for Waste Segregation
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School Interventions – Educating Students on PWM 

and Promote Source Segregation

• Total School Interventions – 24 

• Total Reach out – 2000+ 

• No of Schools Provided With Sacks for Storage of Dry Waste  - 6
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Developed IEC Materials1468



Funds Committed for Solid 

Waste Management and 

Liquid Waste Management 

Amount Committed 

for FY 2022-23 

(from Jan onwards)

Amount Spent 

by November 

2023

Amount 

Spent from 

Dec. 2023 

Till April 

2024

Balance Remarks

A. Funds Committed for Solid Waste Management-Urban Areas

1 15th Finance Commission 

Grants 

90.00 98.99 25.51 0 *Extra amount of 34.5 Cr has been

spent from 15th FC in SWM

2 Swachh Bharat Mission 

(Urban)

139.00 44.18 12.74 82.08 Fund available with SBM in a

separate A/C

Total                                                                                           229.00 143.17 38.25 47.58 -
B. Funds Committed for Liquid Waste Management-Urban Areas

1. 15th Finance Commission 

Grants

410.00 12.30 1.9 395.8 Fund available with ULBs

2. AMRUT 78.00 9.24 3.60 65.16 Fund Available with AMRUT in a

separate A/C

3. SPMG (Namami Gange) 62.00 30.83 21.52 9.65 Fund available with SPMG in a

separate A/C

4. State Fund 125.00 89.51 14.58 20.91 -

B. Total                                                                                                                        675.00 141.88 41.60 491.52 -

Grand total (A+B) 904.00 285.05 79.85 539.10 -

Report for Ring Fencing Fund in O.A. 606/2018 (Amount in Crore) 1469



C-Funds Committed for Solid Waste Management and Liquid waste Management in Rural Areas

1. Funds Committed for Solid Waste Management Projects in Rural areas

a MGNREGA Scheme 39.10 20.79

b 15th Finance Commission 51.00
108.27

Total-1 90.10 129.06

2. Funds Committed for Liquid Waste Management projects in Rural Area

a MGNREGA Scheme 0.90 4.41

b 15th Finance Commission 119.0 212.41

Total-2 119.90 216.82

Total-C 210.00 345.88

Report for Ring Fencing Fund in O.A. 606/2018 (Amount in Crore)1470
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National Green Tribunal (NGT) 

07 .Ob.202-~ 
Schemes completed at F. Y. Fund Utilized at F.Y(in Lakh) 

Total 
SI. Works 

Ongoing 
(in lakh) 2022-23 2023-24 2024-25 2022-23 2023-24 2024-25 1 C0n1post Pit for tndividual 366 400 15 372 38.24 46.88 4.57 89.6(} 

2 Compost Pit for Community 36 90 1 12 1.92 2.33 0 4 ?-__ ::, 3 NADEP Compost structure fo Individual 13763 12611 573 10317 530.65 517.61 18.13 1066.';9 
4 N ADEP Compost structure fo Community 117 116 5 87 2.2 1.19 0 3.39 
5 V emu Compost structure fo Individual 11118 9939 416 6812 447.57 489.55 14.77 951 fN 
6 Vcrmi Con,post structure fo Comn,unity 41 82 4 30 0.85 1 0 1.85 
7 Soak Pit for Individual 427 947 100 1433 27 65.16 2.62 9-l .7~ 
8 Sook Pit for Comn1unity 14948 9919 381 5945 201.35 148.25 0.19 1-l9 79 Total 40816 34104 1495 25008 1249.78 1271.97 40.28 2562.0, 

/ 

q> / 
~1/ 
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Minutes of Meeting held under the Chairmanship of the Principal Secretary, 
Forest, Environment & Climate Change Department, Government of 
Jllarkhand on 07.06.2024 for Compliance of the directions given by the Hon'ble 
National Green Tribunal (NGTI, Principal Bench (PB), New Delhi in its order 
dated 08.04.2024 in I.A. No. 163/2021 in O.A. No. 606 of 2018. 

Attendees: 

I. Smt. Vandana Dadel, Principal Secretary, Forest, Environment and Climate Change 
Department, GoJ. 

II. Sri Amit Kumar, Director (SUDA), Urban Development and Housing Department, 
GoJ. 

III. Smt. Neha Arora, Director (SBMG), Drinking Water and Sanitation Department, 
GoJ. 

IV. Sri Raju Ranjan Roy, Special Secretary, Forest, Environment and Climate Change 
Department, GoJ. 

V. Sri Arnn Kumar Singh, Joint Secretary, Rural Development Department, GoJ. 
VI. Sri Sandeep Dubey, Deputy Director, Panchayati Raj Department, GoJ. 

VIL Sri Kumar Manibhush~ Environmental Engineer, JSPCB. 

The key points of discussion are mentioned below: 
1) A PowerPoint Presentation was delivered by the team of Environmental Monitoring Cell 

elaborating the status of compliance of the directions issued by the Hon'ble in I. A. No. 
163/2021 in 0.A. No. 606/2018. The presentation laid emphasis on the current status, 
gaps, issues pertaining to Municipal Solid Waste Management and Sewage Management 
in the State of Jhar.khand and the format in which the report is to be submitted before the 
Hon 'ble Tribunal. 

2) A team of Environmental Monitoring Cell briefed about the direction issued by the 
Hon'ble Tribunal Vide its order dated 30/11/2021 in O.A. No. 606/2018 and explained 
that the Hon'ble tribunal has directed that this matter need to cover Solid Waste 
Management and Sewage Management, these issues being crucia.l and required to be 

· d gu1 1 Absence of management of waste results in adding to air nnd water 
momtore re ar y. 

ll • • b" arv All the legacy waste dump sites in the country need to be po ution 10 a 1g w •.1 • 
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. d also to release valuable foul smell and leachate an . . , Waste remediated to reduce methane gas, management act:1v1ties. . be used for waste f 
land occupied by such sites which can . th earliest in the jnterest o collected must be scientifically processed an 

d dispOsed at e 

hygiene and public health. 

t of Jharkband) tbe 3) lt was further briefed that in the hearing dated 1910112023 (m respec . . f about 330 MLD 10 Chief Secretary of Jharkhand had fairly accepted that there tS gap 
0 

. f 32 Lakh MT. In normal 
sewage generation and treatment and legacy waste o circumstances, the State would be liable to pay compensation of about Rs. 750 crores at the scale of compensation fixed in other States. However, it is stated in Jbarkband higher amount stands allocated and Rs.1114 crore will be soon be credited to a separate ring­fenced account for the purpose. An undertaking to this effect was also filed with the Registrar General (RG) of the Tribunal. 

4) The Director, SUD~ Urban Development and Housing Department informed w.r.t. the Ring Fenced Account that in the previous meeting held on 30.l 02023 under Chairmanship of Chief Secretary, Gol, it has emphasized that the funds available for solid and sewage management which was to be ~ferred to Ring Fenced Accomrt may be kept parked where it is and the same should be strictly earmarked for the solid and sewage management. 

5) It was further briefed that the Ho.n'ble Tribunal in its order passed on dated 0&/04/2024 with respect to State of Kerala has also noticed that the compliance report on solid and sewage management issues has not been filed in a systematic manner. Hence, NGT bas further instructed / directed that the tabulated form be circulated to Chief Secretaries of all the State for disclosing the infonnation in the said tabulated form in the funher 
report. 

6) It was informed by the Special Secretary~ Forest, Environment and Climate Change Department, GoJ that the Department by which reply to be filed in NGT bas been fixed . d d th Chairmanship of the then 
in the meeting dated 24/06/2020 which was hel un er e 
Chief Secretary, GoJ and assigned 
Panchayati Raj Department. 

the J SPCB with coordination of UDHD and 
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After subsequent discussions and deliberations, the Principal Secretary gave the 

following directions: -

a) All the concerned departments shall provide the updated report in desired format along 

with the Ring-Fenced Account and Financial Progress on or before i.e., l l/06/2024 in 

view of the submission of Six Monthly Compliance Report. So, that the same may be 

placed before the Chief Secretary, GoJ for its approval. 

(Action by: Panchayati Raj, DWSD, RDD, UDHD) 

b) The meeting under the Chairmanship of the Chief Secretary, GoJ to be fixed for 

finalization of the report in line with the directions issued by the Hon'ble NGT. 

(Action by: Forest Dept) 

The meeting ended with vote of thanks to the Chair. 
Sd/-

(V aqdana Dad el) 

Principal Secretary 

Dept of Forest, Egvironment 

& Cliinate Change, GoJ. 

Memo. No.-7/Praya.Pradu (Vad)-05/2019(khand) - 2-:2 0 6 Ranchi/Dated- /3/6/2,4 

Copy to :- Director (SUDA), Urban Development ~d Housing Department, GoJ./ 

Director SBM(G), Drinking Water and Sanitation Department, GoJ./ Joint Secretary, Rural 

Development Department, GoJ./ Deputy Director, Panchayati Raj Department, GoJ./ 

Member Secretary, JSPCB, Ranchi for information and necessary act.ion~ "1P\ 

(Raju Ranjan Roy) 

Special Secretary 

Dept. of Forest, Environment 

& Climate Change, GoJ. 
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Minutes of Meetine, for Compliance of the directions of Hon'blc NGT, Principal Bench 

New Delhi, order dated 19.01.2023& 18.05.2023 in O.A No. 606 of 2018 held on 

30.10.2023 under the chairmanship the Chief Secretary, Govt. of Jharkhaod in the 

conference hall of the Chief Secretary, Proiect Bhawan, Ranchi. 

The review meeting was held under the chainnanship of tne Chief Secretary, Jharkhand lo 

monitor the progress wit,h respe.ct to the directions issued by Hon'ble NOT in O.A. No. 

606/2018 dated 19.01.2023 & 18.05.2023 pertaining lo the management of solid and liquid 

waste generated within the State of Jharkhand. 

The attendance sheet is annexed as Annexure - I 

• The Additional Chief Secretary, Foresi Environment & Climate Cha11ge Dept.,OoJ 

briefed the Chairman regarding the actionable points with respect to the directfons 

issued by the Hon' ble NGT pertaining to the physical progress & financial progress 

for management of liquid & solid waste along with details of ring-fenced account. It 

was further briefed that pursuant to the interactien of the chainnan with the Hon'ble 

NOT Principal, New Delhi on 19th Jan 2023, the State had, vide letter no 227 Dt 

19.01.2023 committed an !lmount of Rs. 319.10 crore for Solid Waste and Rs. 

794.90 crore for liquid waste management. (Total amount of Rupees One thousand 

One Hundred Fourteen Crores only i.e. Rs 1-114.00 Cr.) for the financial year 

202~-23 as the ring-fenced-account. The detail of which is tabled below: 

• 
A-Funds committed for SWM-Urban Area 

SI. Amount (in Rs. Cr.) 

No. 
I. 15th Finance Commission Grants 90.00 

2. Swachh Bharat Mission (Urban) 139.00 

Total-A 229.00 

8-Funds committed for Liquid Waste Management- Urban Area 

I. 151n Finance Commission Grants 410.00 

2. AMRUT 78.00 

62.00 
-

3. SPMG(NamaiGange) 

4. State Fund 125.00 

Total B 675.00 
- -

Total (A+B) 904.00 
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Management and Liquide Wasi;' 
. Solid Waste C-Funds committed for 

Management in Rural Areas . M nagement- Rural Area 
'tted for Solid Waste a 39 I 0 a. Funds comm• · · 

l. MGNREGA Scheme 51.00 
2 \Sm Finance Commission Grants 90.10 

Total-a I A . . te Management- Rura rea b. Funds committed for Liqutd Was 0.90 
I. MGNREGA Scheme 

I 19.00 
2. 151° Finance Commission Grants 

Total-b 119.90 

Total- C(a+b) 210 

Grand Total (A+B+C) 1114.00 

• The Principal Secretary, Panchayati Raj informed that 50% of the tied grants of I 5lh 
Finance Commission grant has been earmarked for the basic services of Sanitation and 
maintenance ofODF status, and this includes management solid & liquid waste also. 

• The Director, SUDA has informed that out of Rs. 904 Cr., Rs. 188 Cr. has be~n spent for 
management of Solid and Liquid waste management from 19.01.2023 till date. 

After subsequent discussion, the Chief Secretary, Govt. of Jharkhand has given the follow ing 
directions: -

l. The concerned departments i.e. the Rural Dev~l9pment Dept., Panchayati Raj 
Depa,tm.ent, Urban Development and Housing Department shall meet expenditure for solid 
and liquid waste management activities from the above committed ring-fenced-amount. 
2. The concerned departments shall submit the physical and financial progress report as 
well as time bound action plan to the Department of Forest, Environment & Climate Change, 
so that the same can be filed before Hon'ble NGT. 

3. The Additional Chief Secretary, Forest Environment & Climate Change Dept.,GoJ 
shall monitor the progress with respect to Action Plan submitted and shall submit the 
progress report to Chief Secretary, GoJ on quarterly basis for its review. 

The meeting concluded with the vote of thanks to the Chairman. 

Memo no:- 7/trmo ~o{cl'l'G) os/2023 -L,.:z. o/3 

Sd/­
(Sukhdev Singh) 
Chief Secretary 

Govt. of Jharkhand 

Date:- I tf ,j.zJ 
Copy to : Principal Secretary, Panchayati Raj Department. Jharkhand/ Secretary. Rural 

Development department, Jharkhand/ Secretary, Urban Development an~ MouS g Depanmom. 
Jharkhand for infonnation & necessary action. . ~\\\ '\J:Jv'7 

(Raju I anJlln ~oy) 
Additional secretary 

F<'rcsl. Environment & Climate 
Chungc Department, JhurklmnJ. 
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Minutes of Meetine held on 16.05.2023in compliance with the directions of Hon'blc NGT, 

Princi.pal Bench, New Delhi, in its order dated 19.01.2023 in O.A No. 606 of 2018 in the Office 
I 

• 

Chamber of the Additional Chief Secretary, Department of Forest Environment and Climate 

Change, Nepal House, Ranchi. 

Attendees: Attendance Sheet enclosed. 

A meeting was held on 16.05.2023 under the chairmanship of the Additional Chief Secretary, 

Department of Forest, Environment and Climate Change, Government of Jharkhand to access the 

progress with respect to the formulation of Ring-Fenced Account & compliance of the directions 

issued by the 1-Ion'ble NGT, Principal Bench New Delhi, order dated 19.01.2023 in O.A No. 606 of 

2018. 

2. The I-Ion'ble NOT, PB, New Delhi, was pleased to pass an order dated 19.01.2023, the 

operative part of which is reproduced below: 

" ... 61. TJ,e Chief Secretary Jliarkhand fairly accepts that tliere is gap of about 330 

MLD in sewage generation and treatment and legacy waste of 32 Lakh MT. In normal 

circumstances, the State would be liable to pay compensation of about Rs. 750 crore at t/Je 

scale of compensation f,xed in other States. However, it is stated in Jharkhand higher 

aniount stands allocated and Rs.1114 crore will be soon be credited to a separate ring 

f e11ced account for the purpose. An undertaking to this effect J,as been filed today ,vith tl,e 

RG oftl,is Tribunal wJ,.icl, is reproduced below:-

62. In view of th·e undertaking given, we refrain from levying EC on tlle State of 

Jharkhand for time being ... " 

3. The topic of discussion was the creation of a Ring-Fenced Account by the State. References 

of the State of West Bengal and Meghalaya regarding creation of such account and its modus 

operandi were discussed. 

4. The Chairman informed that an wnount of INR 1114 Crore had been earmarked to be kept in 

a separate account (Ring Fenced Accow1t) for 2022-2023 in compliance of the above orders 
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, (61 
of the Hon'ble NGT and which is to be operated by the Chief Secretary, GoJ for defined 

purposes, ie. Solid & Liquid Waste Management. For FY 2023-2024, funds have now to be 

earmarked to be kept in the Ring Fenced Account. 

5. The Special Secretary, Department of Finance explained that the term "Ring-Fenced 

Account" means a legal virtual barrier that separates a company's/ individual asset from 

others with a purpose to protect/ utilize them for a specific purpose. It was informed that a 

proposal has been received from the Urban Development & Housing Dept. (UD&HD), GoJ to 

the Dept. of Finance, GoJ for the creation of the Ring-Fenced Accountof Rs. 904.00 Cr. for 

undertaking the Solid Waste & Liquid Waste Management Projects in the Urban areas from 

the funds available under following heads as mentioned in the commitment letter submitted 

by the Secretary, UD&HD, GoJ vide letter no. SUDA/SBM/NGT-SWM/13/2019/89 dated 

19.01.2023: 

i. Centrally Sponsored Schemes like under 15th Finance Commission 

Grants,&Swachh Bharat Mission (Urban) for Solid Management and under 15th 

Finance Commission Grants, AMRUT&SPMG (Namami Gange) 

ii. State Funded Schemes. 

6. The Dept. of Finance, GoJ informed that different High Power Committees has been 

constituted to approve CSS schemes for the specific purpose and as per the norms/ guidelines 

and that these schemes cannot be accorded approvals otherwise, and that the proposal (para 5) 

could not be processed in its current form. It was suggested that a separate Public Fund 

Account (that can be Ring Fenced for the specific purpose like solid and liquid waste 

management in Urban & Rural Areas) may be created where funds available under State Plan 

schemes of concerned Departments can be allocated and utilized as per the processes 

indicated by the Hon'ble NGT. 

7. The representative from the Rwal Development Department, Drinking Water & Sanitation 

Department & Panchayati Raj, GoJ, infonned that only funds under the Centrally Funded 

Schemes like 15th Finance Commission Grants & MGNREGA schemes are received for solid 

waste management & liquid waste management for rural areas and that there are no State Plan 
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~ 
schemes for these purposes. MGNREGA schemes are implemented in convergence with 

Panchayati Raj Department. 

8. During the discussion, the Drinking Water & Sanitation Department & Panchayati Raj, GoJ 

submitted the reports pertaining to the schemes implemented at the village/ rural areas for the 

management of the solid & liquid waste but no financial progress has been provided with 

respect to funds available. 

9. The representative of the Urban Development & Housing Department, GoJ informed that an 

amount of INR 100 crore is available in the State Funds for 2023-2024. It was further 

informed that the above-mentioned State Fund has been allocated for the projects like urban 

water supply, solid waste management, sewage management, etc. and further, the same could 

be adjusted/transferred to the said Ring-Fenced Account 

10. After deliberation and subsequent discussion, the Chairman gave the following directions: -

a The concerned departments i.e. the Panchayati Raj Department, GOJ; Drinking Water 

and Sanitation Department, GoJ; Rural Development Department, GOJ; Urban 

Development & Housing Department, GoJ shall identify the State Plan Schemes that 

has been formulated for solid waste & liquid waste management whose funds can be 

earmarked for the Ring Fenced Account If there are no such existing schemes, the 

concerned Department will take steps to prepare schemes to ensure allocation of fund 

for this purpose. 

b. The Urban Development & Housing Department, GoJ shall provide information with 

respect to the INR 100 Crores available under the State Scheme for 2023-2024, and 

details of existing liabilities and how much can be earmarked for placing in the Ring 

Fenced Account. 

c. As suggested in para 6, the Urban Development & Housing Department, GoJ shall 

prepare and sent to Finance Department a proposal for creation of Budget Head for a 

Public Fund Account which shall be ring fenced for purpose specified by the Hon'ble 

NOT, i.e for solid and liquid waste management. This account will have provision to 
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rt~i,~ funds trot\\ the State Plan schemes of the t.~e.d de-purunents (as m~ntioned 

&\ St,N\~-l) ... loo account \\ill be niln1inist~~ os per the order of the Hanible NOT .. 

d.. 11\e ooneemed d~~\ents., tas mentioned at St No,-1) shall subn1it the siN-monthly 

~,\l1\rlisn~ repons along ,,ith financial progress ,vith respect t-o the imph~11,entation of 

solid\\~ tu1d liquid \\1\Ste n1Mngeinent schemes by 21,06"2023 t0 the Dept, of Forest .. 

EnYit\"\ru11enl & C'lin1ate Change fur submission of the report to CPC'B fur con1plianc-e 

C'f th~ directions issued for Hon,ble NGT, 

Th~ na~ting concluded ,vith a \'Ote of thanks to the Chaim,an~ 

\~~ 

Khinngte) 

Additionnl Chiot' Seoretnl)~ 

D-~pruunent af ForeS½ Bnviro.nn\tmt nnd Ctin1are Change, Government of Jharkhand 
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Minutes f Medin. for Com linn e of the directions of Ron'ble NGT Princi al Bench 

New Del I order da ed 19,0I.lOl3 in 0.A No. 606 of 2018 held on 07.02.2023 under the 

chainnanshi ri L.Khln tc Additional Chief Secreta Forest Environment & 

Climate Chan e De t. Govt. of Jharkhand at the office chamber of Additional Chief 

Secretnl)', ForCSt Environment & Climate Chanee Dept, Nepal House. 

The review meeting was held in compliance with directions as mentioned in the Solid Waste 
, ... 

Management Rules, 2016 &Status on Collection, Treatment & Disposal of Sewage generated 

in the State of Jharkhand rural areas. The attendance sheet is annexed as Annexure 1. 

1. The Commissioner, MNREOA, GoJ informed that for management/ treatment of 

organic waste generated by the individual households, compost pits/vermi compost 

pits or NADEP has been provided under the MNREGA scheme. It has been infonned 

that a Standard Operating Procedure (SoP) is wider preparation for the collection, 

segregation, of the Solid waste generated at rural areas at the individual level. As 

informed individual soak- pits and compost pits/venni compost pits/NADEP are 

constructed under MNREGA scheme for SBM (G). 

2- The Representative from the Panchayati Raj Department, GOJ informed that from the 

lSu' Finance Commission 30 % of the fund is allocated for sanitation out of which \ 

90% fund is to be utilized for sanitation and related works/schemes. Stand-alone Jal 

Nilutshi Nala and Community soak pits in convergence with Drinking Water and 

Sanitation Department (DWSD), GOJ are constructed. 
3, The representatives from Drinking Water and Sanitation Department (DWSD), GoJ 

has infonned that Community compost pits/vermicompost pits or NADEP and 

Community soak pi.ts are being constructed in convergence with Department of 

Panchayati Raj and Rural Development Department for management of liquid and 

solid waste generated at rural areas under the SBM-G scheme. It was further informed 

that for Plastic waste disposal, collection and processing f11cilities have been 

developed at community level. The ·plastic waste is being collected processed nnd end 

product is sold to consumers. 
4 • That with respect to the format provided by CPCB for furnishing infonnation 

regarding quantity of Solid & Liquid waste generated, collected nnd treated, the 

representatives from the concerned departments n1entioned that since they don't have 
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Li • d waste g~ collected i. 
any method for quantification of Solid & qw . . '\\.~---"-•-'-• information m required format. ·r 
treated So it is difficult for them to p1epare ILi'-

\ 

\ The key points of discussion arc mentioned below: . i. Collection, Segregation, Tn:almml & Disposal of Solid and Liquid Waste ge.__.Ced in rural areas. 
ii Submission of quarterly reports in the format provided by CPCB. 

After deliberation and subsequent ctiscocmon, the Additional Chief Seaetary, f Oiest Environment & Climate Change, Gov.t. of Jbwkband has given the following directions: -1. As per the recommendation made by the Hon'ble NOT in i1s order dated 19.01.20,-3 in O.A No. 606/2018, the DWSD in co-ordination with Panchyati Raj and Rnral Development Department may organize a site visit of those mral areas of Punjab mi Haryana where Seechewal Model & JCamaJ Model for wa&ewater ~ is under impleIDeotation. 

\ 
\ 

\ 

2. The Drinking Water and Sanitation Department (DWSD), GoJ in conam:ence v.ith Panchayati Raj, GoJ & Rural Development Depts., GoJ shall provide the updated information along with the timelines and detailed gap analysis 1epot1 ·with respect to the collectio~ trem:oent & disposal of Solid Waste and Liquid Wasre IMnagrmwt. 3. The Hon'ble NOT in its order dated 12.07.2019 in O.A No. 606l'l018 had ismed the following direction: 
41. "In view of above, after discussion with the Chief Secrda,y, follovag furtlur directions are issued: i. Atleast three major- cities, and tlutt major to1PIU ill ti~ ~ and at1east three villages in every District of the State may ~ notijial OIi th websitt within two weeks from today (if not already notijwl) as motld villllga Mliidl will k made fully compllant witl1in the nm six months. Rmudn.ing citia, lo1PIIS ,uul viIJllga of the State may be 1nadefuUy compliant in r~ct of enVU'OIUIIDllal no.HU widlilt OM 

tbia regard the concerned departments shall provide the list of Model Villages as per ..affll·on issued by the Hon'ble NGT along ,vith their status of compliance. idDCCllmd departments shall provide detailed information pertaining to the IEC == out in different schools. other educational institutions & public places­Water and Sanitation Department (DWSD), GoJ shall \\'Ont out the ""'"'··•-'··:--:"'ti- quantifying the Solid and Liquid Waste generot~ collec~ and treated.. 

1486



® 
6. The Drinking Water and Sanitation Department (DWSD). OoJ will be the Nodal 

11,, 

~1 Departmentf>r preparation & submission of reports in-concurrence with the respective 
l ,. 

departments for the management of solid and liquid waste generated in the Rural/ Gramm 
areas-

7. The reports submitted by MNREGA, Panchayati Raj Department, GoJ and Drinking 
i ,. 

Water and Sanitation Department (DWSD), GoJ shall be compiled by the Environment 
. Monitoring Cell for submission to NGT. 

The meeting ooncluded with the vote of thanks to the Chairmm. 
. ' 

ScV-

(L. Khiangte) 
Additional Chief Secretary 

I 

Memo No.-7/Prya Pradu (Vad)-05/2019- G 15'"" Ranchi, Dated- ?-(;>~ 0 :i,;,-0~3 
Copy to-Principal Secretary, Rural Development ~p~ent/Principal ( 

Secretary, Panch!lyati Raj Department/ Secretary. Drinking Water and ,: 
Sanitation Department/ Commissioner,:tv1NREG~em~r Secretmy, 
Jharkhand State Pollution Control Board, Ranchi for information & nee~ 
action. 

\ 

h'l> ~p'l?) 
(John ~~tta) 

Officer on Special Duty 

•. · 
'. 
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